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ITEM NO.503               COURT NO.5               SECTION X

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Writ Petition (C)  No. 23/2016

THE ANIMAL WELFARE BOARD OF INDIA  & ORS.          Petitioner(s)

                                VERSUS

UNION OF INDIA & ANR.                              Respondent(s)

[TO GO BEFORE FIVE HON'BLE JUDGES ][ FOR DIRECTIONS ] 
 
WITH
W.P.(C) No. 6/2018 (PIL-W)
(FOR ADMISSION)

W.P.(C) No. 10/2018 (PIL-W)

SLP(C) No. 3528/2018 (IX)

W.P.(C) No. 1193/2017 (PIL-W)

W.P.(C) No. 1152/2018 (PIL-W)

W.P.(C) No. 24/2016 (PIL-W)

(IA No. 15/2016 - INTERVENTION APPLICATION
IA No. 11/2016 - INTERVENTION APPLICATION
IA No. 7/2016 - INTERVENTION APPLICATION
IA No. 67113/2017 - INTERVENTION/IMPLEADMENT
IA No. 5/2016 - PERMISSION TO APPEAR AND ARGUE IN PERSON)

W.P.(C) No. 25/2016 (PIL-W)
(IA No. 1/2016 - GRANT OF INTERIM RELIEF)

W.P.(C) No. 26/2016 (PIL-W)

W.P.(C) No. 27/2016 (PIL-W)

W.P.(C) No. 88/2016 (PIL-W)

W.P.(C) No. 1011/2017 (PIL-W)

W.P.(C) No. 1059/2017 (PIL-W)
( FOR STAY APPLICATION ON IA 112823/2017

W.P.(C) No. 1188/2017 (PIL-W)

T.C.(C) No. 60/2021 (XVI-A)
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Date : 29-09-2022 This petition was called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE K.M. JOSEPH
         HON'BLE MR. JUSTICE AJAY RASTOGI
         HON'BLE MR. JUSTICE ANIRUDDHA BOSE
         HON'BLE MR. JUSTICE HRISHIKESH ROY
         HON'BLE MR. JUSTICE C.T. RAVIKUMAR

For Petitioner(s) Mr. V.Giri, Sr.Adv.
Mr. Sumit Attri, Adv.
Ms. Ritu Anand Vishwakarma, Adv.
Mr. Satatya Anand, Adv.

                    For M/S. Cyril Amarchand Mangaldas , AOR       

                    Mr. Sachin Patil, AOR
Mr. Geo Joseph, Adv.
Mr. Risvi Muhammed, Adv.
Mr. Durgesh Gupta, Adv.

Mr. Sidharth Luthra, Sr.Adv.
                    Ms. Supriya Juneja, AOR

Mr. Aditya Singla, Adv.
Ms. Asif Ahmed, Adv.
Mr. Kushagra Raghuvanshi, Adv.
Ms. A. Sahitya Veena, Adv.
Mr. Yatharth Singh, Adv.

Mr. Anand Grover, Sr.Adv.
                    Mr. Satyam Thareja, AOR

Ms. Varnika Singh, Adv.
Ms. Deeksha Aggarwal, Adv.

                    Ms. Aparna Bhat, AOR

Mr. Sidharth Luthra, Sr.Adv.
                    Ms. Pritha Srikumar, AOR

Ms. Vasudha Sharma, Adv.
Ms. Arunima Kedia, Adv.

                    By Courts Motion, AOR

Mr. Shyam Divan, Sr.Adv.
                    Ms. Anne Mathew, AOR

Mr. Saurabh Chaudhary, Adv.

                   Mr. Subodh S. Patil, AOR
Mr. Lokesh Kumar Chaudhary, Adv.
Mr Ajay Singh, Adv.
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                    Ms. Manisha T. Karia, AOR
Ms. Nidhi Nagpal, adv.
Mr. Adarsh Kumar, Adv.
Sukhda Kalra, Adv.

Mr. Abhay Anil Anturkar, Adv.
Ms. Bhavya Pande, Adv.
Mr. Dhruv Tank, Adv.

                    Dr.  R. R. Deshpande, AOR

                    Ms. Sujeeta Srivastava, AOR

     Mr. Ajit Sharma, AOR

                    Mr. Purushottam Sharma Tripathi, AOR
                   
For Respondent(s) Mr. Tushar Mehta, SG

Ms. Aishwarya Bhati, ASG
Mr. K. M. Nataraj, ASG
Mr. Kanu Agarwal, Adv.
Ms. Swati Ghildiyal, Adv.
Ms. Samiksha Anjanwala, Adv.
Mr. Padmesh Mishra, Adv.
Mr. Balendu Shekhar, Adv.
Mr. Balaji, Adv.
Ms. Swati Ghildiyal, Adv.
Mr. Devashish Bharuka, Adv.
Mr. Balaji Srinivasan, Adv.

Mr. Jaideep Gupta, Sr.Adv.
Mr. N R.Ilango, Sr.Adv.
Mr. Amit Anand Tiwari, AAG

                    Mr. D.kumanan, AOR
Mr. Sachin, Adv.
Ms. Mary Mitzy, Adv.
Ms. Devyani Gupta, adv.
Ms. Tanvi Anand, Adv.
Mr. Sheikh F.Kalia, Adv.
Ms. Riddhi Bose, Adv.
Ms. Racheeta Chawla, Adv.

Mr. V. K. Khanna, Sr.Adv.
Mr. Hitesh Kumar Sharma, Adv.
Mr. Akhileshwar Jha, Adv.
Ms. Sangeeta S. Saini, Adv.
Ms. Niharika Dewivedi, Adv.
Ms. Yamini Sharma, adv.
Ms. Sawati Khanna, Adv.
Ms. Pooja, Adv.
Mr. Sanjay Singh, Adv.

                    Mrs. Naresh Bakshi, AOR
Mr.  S K Rajora, Adv.
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Nirdula Singh, Adv.
Mr. Amit Kumar Chawla, Adv.
Ms. Deepti Hooda, Adv.
Mr. Anubhav Gupta, adv.
Mr. S.K.Singh, AOR/Adv.

Mr. Vinod Ghai, Sr.Adv.
Mr. Ajay Pal, AOR
Ms. Kanika Ahuja, Adv.
Ms. Kirti Ahuja, Adv.
Mr. Mayank Dahiya, Adv.
Ms. Priyanka C., Adv.

Mr. Amrish Kumar, AOR

                    Mrs. Geetha Kovilan, AOR

                    Applicant-in-person, AOR

                    Mr. Rakesh K. Sharma, AOR

                    Mr. M. Y. Deshmukh, AOR

                    Mr. Gurmeet Singh Makker, AOR

                    Ms. Supriya Juneja, AOR

                    Mr. Amit Anand Tiwari, AOR

                    Mr. Anil Kumar Mishra-i, AOR
Mr. Supantha Sinha, Adv.

                    Mr. V. N. Raghupathy, AOR
Mr. Md.Apzal Ansari, Adv.
Mr. Nandeesh, Adv.

Mayilsamy K., Adv.
Mr. G. Ananda Selvam, Adv.
Mr. S. J. Amith, Adv.
Mr. Sanchit Maheshwari, adv.

                    Mr. P. Soma Sundaram, AOR                 

                    Mr. Bijan Kumar Ghosh, AOR

                    Mr. Ravindra Keshavrao Adsure, AOR

                    Mr. M. Yogesh Kanna, AOR

                    Mr. N. Rajaraman, AOR

                    Mr. Ankur S. Kulkarni, AOR

                    Mr. Vishnu Sharma, AOR
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                    Ms. Manisha T. Karia, AOR

                    Mr. Vinodh Kanna B., AOR
                    Mr. Nishant Ramakantrao Katneshwarkar, AOR

                    Mr. C. K. Sasi, AOR
Mr. Abdula Naseeh V. T., Adv.
Ms Meena K. Poulose, Adv.

Mr. Anand Sanjay M.Nuli, Adv.
Mr. Dharm Singh, Adv.
Nanda Kumar K.B., Adv

                   |For M/S.  Nuli & Nuli, AOR

For the State Mr. Tushar Mehta, SG
of Maharashtra Mr. Siddharth Dharmadhikari, Adv.

Mr. Aaditya A. Pande, AOR
Mr. Bharat Bagla,  Adv.                    

For the State Mr. Kapil Sibal, Sr. Adv.
of Tamil Nadu Dr. Joseph Aristotle S., AOR

Ms. Nupur Sharma, Adv.
Mr. Shobhit Dwivedi, Adv.
Mr. Sanjeev Kumar Mahara, Adv.

Mr. Vibhuti Sushant Gupta, Adv.
Mr. Keane Sardinha, Adv.
Ms. Anjali Dubey, Adv.
Mr. Narender Kumar Verma, Aor.

          UPON hearing the counsel the Court made the following
                             O R D E R 

 List  these  cases  on  23rd November,  2022  for  final

hearing.  

Pleadings  shall  be  completed  in  all  the  matters

within  a  period  of  three  weeks  from  today.  A  common

convenience  compilation  volume  shall  be  prepared  with

reference  to  all  the  writ  petitions  by  Ms.  Pritha

Srikumar, Mr.  Siddharth Dharmadhikari  and Mr.  D.Kumanan,

learned counsel. 
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The  petitioners  will  make  available  their  written

notes not exceeding five pages containing a gist of issues,

contentions  and  the  case  laws  which  they  seek  to  rely

upon, on or before the 7th November, 2022.  

(RAJNI MUKHI)             (JAGDISH KUMAR)            (RENU KAPOOR)
COURT MASTER (SH          COURT MASTER (SH)     ASSISTANT REGISTRAR
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